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E-auclo
read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties mortgaged
to the Secured Creditor, the physical possession of which has been taken by the Authorised Officer of Vastu Housing Finance Corporation Limited the same shall be
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VASTU HOUSING FINANCE CORPORATION LTD

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,Sewri (West), Mumbai
400015. Maharashtra. CIN No.: U65922MH2005PLC272501

ACt, 2002

19-Jul-2022 & Amt Rs. 2119707
as on 5-Jul-2022 + Interest Cost
etc.

& 23-Aug-2023

Naresh Bansiram Mahapure
(Borrower), meena Bansiram
Mahapure (Co-Borrower)

Apartment ér No 13/5 Lane no 1 Plot
no 18 Morya Park 60 feet road Pimple
gurav Haveli Maharashtra411061

Corporate identity No. LE5TIOMH1985PLCO38137
Reglatered office : 37BKC, C 27, G Block. Beedra Kurla Compley, Bendra (£, Mumbiz-400 051, Mahaashin

Regioral Oftice ; Kotak Matindsa Bank Lid 47 Floor, Wyad unilee, Sigar Road, Yerswada, Pune-451 005, Maharashira,

@ kotak’

FLIEL I MNaOCOOTEICE O R O 0C T BN =¥ :

Fleaza treat thes as a fresh natice which is heraby given fo the public in general and in paricuar 1o the Borrowsr | Co-Barrower | Guaranios
that the befow descrbed mmovable property mortgaged o the Avihorised Officer of Kotak Mahindra Bank Lbd., the PHYSICAL
POSSESSION of which has been faken by the Authorised Oficer of Kotak Mahindra Bank Ltd., will be soid on “AS |5 WHERE 157, "AS
15 WHAT 15" and “WHATEVER THERE 15" basis, afers are Fwited 10 swdmit online theough the Web Portal of our e-Auction Service Pariner,
M/5. €1 India Pwt. Ltd. i. ¢, www.clindia.com by (e endersigned Tor Sake of e immovable propes by of which paricalars ang gieen below:-

Rs. 182250/- AM to 4:00 PM, and time afaresald: (3) For amy enguiry, information, suppoet, procedurs and anfine trainng on e-tuction, the prospective bidders may contact the
11-03-2024 up to 5:00 PM., M/5. C1 India Pvt. Led. Depariment of our 2-Auction Service Pariner Mr. Vinod Chauhan, through Tel. Ne.: +31 7291971124, 75, 26,
08-03-2024 |Maobile Ho.: 9813887931 & E-mail ID: delhiEeiindiacom & supperli@bankeauctions.com; (4] To (e besl of knowledge and infarmation al

—4= HL0000000001870 Demand Notice Date— | Flat—No 606 6th—FloorSwapna, — RS. 1548396/~ 12-03-2024 Timings 11700"
Jyoti Santosh More (Borrower), 22-Jun-2022 & Amt Rs. Shrushti Sr.No 50/15/1, Opp Singhgad|  Rs. 154840/- AMto 4:00 PM ,
Rahul Bhaguji Jadhav (Co- 3633541 as on 5-Jun-2022 + | College Nr Born, Narhe, Pune City, 11-03-2024 up to 5:00 PM.,
Borrower) Interest Cost etc. Maharastra-411041 08-03-2024
& 20-Dec-2022 -Ffat—No—607—Bth—Ffoor—Swapna] RS- 10818367
Shrushti Sr.No 50/15/1, Opp Singhgad| ~ Rs. 108184/-
College Nr Born, Narhe, Pune City,
Maharastra-411041
5 HLCO0000000017609 Demand Notice Date Flat—no 207, 2nd Ffoor Jadhav Rs. 1297620/~ 12-03-2024 Timings 1100
Amol P Khandve (Borrower), 19-May-2022 & Amt Rs. Complex S No 272 Hissa no 2/3/2]  Rs. 129762/- AMto 4:00 PM,
Supriya Amol Khandve (Co- | 1895783 as on 5-May-2022 + | Sathe Wasti lane no 2 Nr Uttreshwar 11-03-2024 up to 5:00 PM.,
Borrower) lrgirgj\t/lggztoggz' ﬁ;ﬁ;ral\s/ﬁ?:ilﬂaggaon Pune City 08-03-2024 markgagers pay the amount due ta Bank, in full hefore the date of sale, auctian is liabie 1o he stopped,
6 HL0000000018088 Demand Notice Date Flat no 2071, 2nd Floor Jadhav|— Rs.1287900/- | 12-03-2024 Timings 11:00

referred herein after as Vastu Housing Finance Corporation Limited. The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis Loan Account Nos, ]“ﬁm 365, ODTIS967208
through E-Auction.
Itis hereby informed to General public that we are going to conduct public E-Auction through website https:/sarfaesi.auctiontiger.net mmrmlmga:;jt :}‘ EIEIIHHJ;:- ?I'I::u'p-l:i Pgﬁ:: THHthTridﬂ;na 'Ii :fp;sh Lodha.
SN Account Noamd-Nameof— —Reserve Price; T E-Auctiom Dateand-Time; - :
borrower, co- borrower, Demand Notice U/s 13(2) & property/Properties Earnest Money | EMD Submission Last Demand Notice Date & Amount ?;:;ﬁ ::l:. Eﬁ:;:: g!m ﬁ;‘“’ Tr Lakks Thitty Fies Thousanc (e Himdred Farky Four
Mortgagors Date of Physical Possession Deposit (InRs.)| Date, Inspection Date [13 {2) Notice Date & Amount] : :
tPOOOO000048738- 8T Demand-Notice Date—— 5 ; S-3877632 T t2-03-2024-Timings—t1:00 Earnest Money
LP0000000067224 21-Feb-2022 &AmtRs. | Heights St No 97 /6c, Gopalpatti Ni  Rs. 387763/- AM to 4:00 PM , AR i AL RptY Reserve Prics )| penosit (i)
Nilesh Sidram Darekar (Borrower),| 2897139 & Rs.196183 as on 5- | Hotel Neha Garden Manijri BK , Haveli, 11-03-2024 up to 5:00 PM., Office Mo, 213, 217 2 Floor & Office No. 302 3" Floor Mahalasmi Market, CTS Mo, 3207, Sr b # 05.53.580,- ¥ 0.65.358/-
Sidram Ramachandra Darekar | Feb-2022 + Interest Cost efc. | Pune, Maharashtra, 412307 08-03-2024 567,201, Piot No. E40 1o 43, Marked Yard, Blowewad-411 037, Pune, o (s Ninely Stx Lakh | (Rs. Nine Lakh Sty
(Co-Borrower), Shobha Shidram & 28-Sep-2022 All thal piece and parcel of the properly bearing Office Mo 213, 217, 2 Floor & Office Mo, 303, | Filty Three Thousand | Five Thowsand Three
Darekar (Co-Borrower), Mahesh 3+ Floar, Mahalaxrni Marked, CTS Mo. 3201, St Na. 5B7/24/1, Plol Mo, E40 1o E43, Markel Yard, | Five Hundred Eighty | Huméred FiRty Eight
Sidram Darekar (Co-Borrower), Bibwawadi-411 037, Puna Ony) Oniy)
Umakant Rajkumar Darekar
(Guarantor) Date of Inspection of immovable properties Date / Time of Auction
—9————1PO000000005 1948 Demand Notice Date—— Gat—No=254;Hissa—No=3(P); Officel—Rs. 4224060/ —12:03-2024 Timings 11:00 15.03.2824 from 11,08 2. . 4o 12.90 ). m. 20.83.2024 fram 02.80 p. m. {0 03.00 p. .
LP0000000016122 17-Nov-2022 & Amt Rs. No.3/1, 1st Floor,Konde Building,Nearl ~ Rs. 422496/- AM to 4:00 PM , Bid Incremantal Amaunt Last Date for Submlsshon of Ofers / EMD
Anil Namdeo Chavan (Borrower), | 2661785 & Rs.1271230 as on |Cheladi Phata, Nasarapur, Bhor, 11-03-2024 up to 5:00 PM., ¥ 1,00,000/- {Rs. One Lakh Only) 19.03.2024 fill 5.00 p. m.
VS'Sha" Sa"geepl?::?:‘gi” (Co- 5'N°V'2%2§5+ J'"tegf(’)szts(:os‘ efc. | Maharastra-412206 08-03-2024 IMPORTANT TERMS & CONDITIONS OF SALE - (1) The Auction Is conducied as per e furiher Terms and Condilions of the Gid docurmen
CorrEc;)wer), upgl dr'“ N av;n ~Jan- and a5 per e procedure 221 oul therein. Bidders mey go twough the websile of our E-Auclion Service Provide, MJs. €1 India Pvt.
( o-Corrower)é anaip Namaev Ltd. i hitps:'www.bankeauctions.com for bid documents, the detals of the secured assed pot up for e-Auoction and the Bid Form which
havan (Co-Borrower) will ba submittad onng; (2} All the intending purchasers [ bidders are required to regester their nama in tha Web Portal mendionsd ahove as
3 HE0000000004863 Demand Notice Date Flatno 6, 3rdfloor_Shri-Gvihan—Rs. 18225007- t2-03-2024"Timings 11:00 hetps:/fwww.bankeauctions.com and generate thekr Lisar 1D and Passward in free of cost of their pwn to pariicipata in the e-fuction on the date

tha Autharised officer, there is nd ancumbrance in the properbyfes. However, Bhe inbending bidders may inspact the property and its documents
as mentisned abpve or any athar date & tima with prior appoemtment and they shauld make thar own ndepandant mquries regarding the
ancumbrance, itk of prapartyfies put on e-Auction and claims £ right ¢ dues | affecting the property prioe ta subimitting thair bid, The e-fuctian
advertisement does nat constibute ary commiament ar any representation of KMBL. The property Is being sald wah all the existing and future
gncumbrances ‘whether knosn or uknown 1o KMBL. The Authonsed allicer / Secwred Credior shal nol be responsble inany way for any third
party claims ) sights [/ dues; (5) For participaling in e o-Auction, infending purchasers |/ bidders will have 1o submil / upload in the Web Porial
{htps: 'www.bankeauclions.com) the datails of paymeant of interast-free refundabde Earmest Monay Deposdl (EMD) of the secursd as=ed as
menticned abave by way of Demand Oraft in favour of 'Kotak Mahindra Bank Limlted” payvable at Pume along with salf-aftested copias of
the PAN Card, Aadhaar Card, Residence Address Prool, Board Resodutions in case of company and Mddmess Prood as specified ahove,

The Borower (3] | Martgager(s| | Guarantar(s) are hereby gven STATUTORY 15 DAYS NOTICE UNDER RULE 6 (2), 8 (6) & 9
{13 OF THE SARFAESI ACT [0 dischaa the liability in full and pay the dues a3 mentioned above song with upte dabe nterest and expenses
within Filbeen days from the dxte of this notice fading which the Secunsd Assel will be s a5 per the lemms and conditions menticned abave. In
case thers is army discrepancy betwean the publications of sale nalice in English and Mernacular newspaper, han in such case the English newspaper
will supersedn the vemaoular newspaper and it shall be considered as the final copy, thus remaoving the ambiquity, IF the barrower / quarandors |/

For detaied terms and conditions of the sake, kindly visit our official website hitps: ‘www,kotak.comyen/bank-auctions. Ktmi or contact the
Aulmorsed OWcer Mrs. Shwota Kamath, Email  ; ShewetaKamath@kotak.com or Representative lsmail Deshmukh @ BR67430253, Email 1D ;

& 31-Oct-2019 411046

ba awoid any such complex sitluations,
Date : Pune, Maharashira

6842/6869. email id : ramprasad@auctiontiger.net, support@auctiontiger.net
2. Forfurther details on terms and conditions please visit https://sarfaesi.auctiontiger.net to take partin e-auction.

Date : 26.02.2024
Place : Pune

T AllNnterested participants / bidders are requested to visit the website https7//sarfagsi.auctiontiger.net . For details, help, procedure and onling training on e-auction,
prospective bidders may contact M/S e-Procurement Technologies Pvt. Ltd. (Auctiontiger); Address : Head Office: B-705, Wall Street Il, Opp. Orient Club, Near Gujrat
College, Ellis Bridge, Ahmedabad — 380 006 Gujrat (India).Contact Person : Mr. Ram Sharma Contact number: 8000023297/9265562818/9265562821/079-6813

THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES,2002

Vastu Housing Finance Corporation Ltd

Place : #6.02.20d4

Amol P Khandve (Borrower), 19-May-2022 & Amt Complex S No 272 Hissa no 2/3/2l  Rs. 128790/- AM to 4:00 PM , ismail. deshmulth @ kotak.com, Mr. Ashok Metwani @ 5873737351, Email 1D : ashok.motwani@kotak.com al above mentioned Regional office of Bank.
Supriya Amol Khandve (Co- Rs.1883436 as on 5-May-2022 | Sathe Wasti lane no 2 Nr Uttreshwar 11-03-2024 up to 5:00 PM., Special Instruction == E-fuctian shall be conducted by our Service Provider, My/s. €1 India Pvt. Lid. on behalf of Kotak Mahindra
Borrower) + Interest Cost etc. Tarun Mandal Lohgaon Pune City] 08-03-2024 Bank Limited (KMBL), on pre-specified date, while the bidders shall ba quoting from thair own home ¢ offices / place of their Bid as per their

& 15-Mar-2023 Maharashtra 411047 chaice ahove the Resarve Prica, Internat connectivity and other paraphernalia requiremants shall have 5o he enswred by bidders themseives. Please

7 HLO000000008726 & 5 Demand Notice Date FlatNo UG-5, Upper Ground Fioor, AS RS, 1685813/~ 12-03-2022 Timings 11700 nose that fallure of Infernet cannectivity (due fo any reason whatsoever It may be) shall be sole responsibility of bidders and nesther KMBL nos
LP0000000008906 8-Mar-2019 & Amt Rs. 1914860 Wing, Suraj Complex Sr. No. 16/4/2|  Rs. 168581/- AM to 4:00 PM , M/s. C1 India Pvt. Ltd. shall be responsible for these unforeseen circumstances, In order to ward-off sLch contingent sfuaton, biddess are

Sameer B Rathod (Borrower), Priti| as on 28-Feb-2019 + Interest |Nr.Sai Siddhi Chowk & Saiswakiran 11-03-2024 up to 5:00 PM., rijuestid o make &l Me necessary aranpenents | altémalives whatever requined so hat thiy are abie 1 cicumvent SUch sifuation and soll be abie
Manik Tribhuvan (Co-Borrower) Cost etc. Hospital, Ambegaon BK, Pune- 08-03-2024 ba parficipate in the e-Awction successlully. Howeves, il is requestid to the Bidder(s) nof to wal Gl the kst moment to quote / improve his / her Bad

Sd/- Aurtharzed Officer
For Katak Mahindra Bank Limited

Authorised officer

U

TATA

TATA CAPITAL HOUSING FINANCE LIMITED

Registered Address: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam Marg, Lower Parel, Mumbai — 400013.
Branch Address: TATA CAPITAL HOUSING FINANCE LIMITED, ABIL, 1st Floor Avaanti Residency, Abhinav Chowk, Tilak Road, Pune - 411030

NOTICE FOR SALE OF IMMOVABLE PROPERTY
(Under Rule 8(6) read with Rule 9(1) of the Security Interest (Enforcement) Rules 2002)
E-Auction Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 read with Rule 8(6) and Rule 9(1) of the Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the below Borrower and/ Co- Borrower, or their legal heirs/representatives
(Borrowers) in particular that the below described immovable property mortgaged to Tata Capital Housing Finance Ltd. (TCHFL), the
Possession of which has been taken by the Authorised Officer of TCHFL, will be sold on 27-03-2024 on “As is where is” & “As is what is” and
“Whatever there is” and without any recourse basis”. for recovery of outstanding dues from below mentioned Borrower and Co-Borrowers.

Description of the Immovable Property: Flat No 3, Ground Floor, Neelkanth Nagar, Plot No 11/12/27/28, Gat No 1615, At—Degaon,
Taluka & Distt — Satara, Maharashtra — 415002. Bounded :- East :- 6 meters road, West ;- Open Plot, North :- 6 meters road, South
. Gat No 1612:

6. TCHHL Mrs. Komal Rs. 25,63,051/- (Rupees Twenty Five Lakh[ Rs. Rs. Physical - 4
0614000 | Ramchandra Pawar Sixty Three Thousand Fifty One Only) | 32,03,200/- | 3,20,320/- price and earmast money deposd will be as urder:
100085277, | e (Rupees (Rupees = . DESCRIPTION OF IMMOVABLE PROPERTIES i
Mr. Naganath Ajinath 12-12-2022 Thirty Two | Three Lakh Name of the borrower! ﬁiﬂntandlﬁmﬁi Resarve EMD |Inspaction
Dhotre Lakh Three Twenty Property Description “%_{Eu Price (Rs.) | (Rs) Date
Thousand | Thousand Shri Nilash Uttam Shinalikar/Smt.
Two Hundred Three Chhaya Uttam Shinollkar
E i r
o Twlll;\rt]f rgﬁly) e o oo Comare | 314708241 | 3.90.00,0004 39,00,0000] 12.03.2024
i | 1AMT0HD, 5 Mo. 161, Laxmi
“Description of the Immovable Property: A Residential Flat bearing No. 303 on Third Floor in the project known as “Madhushree Magar L .rﬁ: n;.;. pahi’,f.’f‘f
Park’”, total Carpet area admeasuring 675 + 40 Sq. Ft. Exclusive Balcony i.e. 66.43 Sq. Mtrs. (including area of balcony), Mandar; Goregacn-West, Murnbai-400080.
Building, situated on the land bearing S. No. 288, 289/4, 2895, at village Vadhe, Tal. Satara, Dist. Satara within the limits of Vadhe E:j""!fi'-"ﬂ 1151 SI'II;'-'“"E- with one
Grampanchayat and within the jurisdiction of the Sub-Registrar Satara. Bounded :- East - By S. No. 294, West - By S. No. 289/3, M pariing i nresoouts

North ;- By S. No. 289/3, South : By Canal.

Desbription of the Inmovable Property: All that piece and parcel of the : Schedule - A: All that piece and parcel of property bearing
and included in Zone / Division No. 31/471, bearing Survey No. 92, Hissa No. 20/2, bearing Corresponding CTS No. 1161 to 1177 totally

Description of the Inmovable Property: Schedule — A : All that piece and parcel of the Gat No. 67/2 total area admeasuring
6257.97 Sq. Mtrs. situated at village Kharabwadi, Taluka Khed, District Pune within the local limits of Panchayat Samiti Khed, Zilla
Parishad Pune and Sub Registrar Khed / Chakan Pune. Schedule - B : All that piece and parcel of Flat No. C-205 area admeasuring
534.40 Sq. Ft. i.e. 49.65 Sq. Mirs. (Built Up), adjacent terrace 47.15 Sq. Ft. i.e. 4.38 Sq. Mtrs. on Second Floor in C Wing along with
two wheeler parking in the building named known as “Kushal Swarnali” constructed on the property mentioned in above schedule A.

3. | 9901642 Mr. Shashikant Rs. 13,53,518/- Rs. Rs. Physical
Rajurkar (Rupees Thirteen Lakh Fifty Three Thousand| 12,75,000/- 1,27,500/-
Five Hundred Eighteen Only) (Rupees (Rupees
Mrs. Chitra Rajurkar | - Twelve Lakh One Lakh
07-06-2023 Seventy Five | Twenty Seven
Thousand | Thousand Five
Only) Hundred Only)

Description of the Inmovable Property: All that piece and parcel of immovable propeny bearing Flat / Unit No. 110 on First Floor
admeasuring 275.02 Sq. Ft. i.e. 25.55 Sq. Mtrs. (total carpet area) of the said Building No. B3, in the Building known as ‘Playtor Paud
B’, situated at Gat No. 218, 219, 220, 221 at village Paud, Tal. Mulshi, Dist. Pune.

of Rs. 894118/- (Rupees Eight Lakh Ninety
Four Thousand One Hundred Eighteen
Only) is due and payable by you under
Agreement no. 10065863 and an amount
of Rs. 3834793/ (Rupees Thirty Eight
Lakh Thirty Four Thousand Seven Hundred
Ninety Three Only) is due and payable by
you under Agreement no. 9612776 totalling
to Rs. 6579180/ (Rupees Sixty Five Lakh
Seventy Nine Thousand One Hundred
Eighty Only)

13-11-2023

4, 19612776 & | Mr. Abdul Kayyum | Rs. 890266/- (Rupees Eight Lakh Ninety Rs. Rs. Symbolic

10065863 Sayed Thousand Two Hundred Sixty Six Only) is| 64,19,000/- | 6,41,900/-

& TCHIN due and payable by you under Agreement| (Rupees Sixty|  (Rupees

0279000 | Mrs. Amina Kayyum |no. TCHIN0279000100061033 and an| FourLakh Six Lakh

100061033 Sayyed amount of Rs. 960003/- (Rupees Nine| Nineteen Forty One

& TCHIN Lakh Sixty Thousand Three Only) is due| Thousand Thousand

0639000 and payable by you under Agreement no. Only) Nine Hundred

100140806 TCHIN0639000100140806 and an amount Only)

Description of the Inmovable Property: All that piece and parcel of the property bearing Flat No. 1106 admeasuring about 59.48
Sq. Mtr. Carpet, Terrace admeasuring about 7.90 Sq. Mtr. On the 11TH Floor, in the building No. A, in the “Gini Bellina”, out of
Survey No. 282 Hissa No. 2/3/2 & Survey No. 282 Hissa No. 2/3/3 at village Lohegaon Taluka Haveli, Dist. Pune, within the limits of
Grampanchayat Lohegaon

S. No. 491/5A (Old S. No. 971/5A), S. No. 491/5B (OId S. No. 971/5B), S. No. 491/6 (Old S. No. 971/6) and S. No. 491/7 (Old S. No
971/7), situated at Charholi Budruk, Taluka Haveli, District Pune.

jurisdiction of Sub Registrar, Haveli, Zilla Parishad Pune, Taluka Panchayat Samiti Haveli, and within the limits of Grampanchayat
Bakori within the Registration District Pune, Sub Registration District Haveli, and bounded as under : Bounded :- East :- Gat No. 3,
West :- Gat No. 1, North :- Gat No. 1.South : Bakori Wadebolhai Road.

At the Auction, the public generally is invited to submit their bid(s) personally. The Borrower(s)/Co-Borrower (s) are hereby given last
chance to pay the total dues with further interest within 30 days from the date of publication of this notice, failing which the Immovable
Property will be sold as per schedule. The E auction will be stopped if, amount due as aforesaid, with interest and costs (including
interest and costs has been paid before the date of the auction.

or attempt to acquire any interest in the Immovable Property sold.

conditions:

the cost of the sale) are tendered to the Authorised Officer or proof is given to his satisfaction that the amount of such secured debt, :‘; Particulars Detals
X : . o . - , . | 1. | Mame of comorata dabior | M5 Maharashira Ayuned Center Privata Limied
No officer or other person, having any duty to perform in connection with this sale shall, however, directly or indirectly bid for, acquire 2. Dot of ncomoration of coporats | 0/07/2008
The sale shall be subject to the conditions prescribed in the Security Interest (Enforcement) Rules, 2002 and to the following further B ‘ff“tl?;:t} T ROE PUNE
. Lo L st i inooiporsted / registanad
NOTE: The E-auction of the properties will take place through portal http://bankauctions.in/ on 27-03-2024 between 2.00 PM I xlm;:*;',rhm m"r Uknited TUBS1EAPNO0RPTCL 32906

to 3.00 PM with limited extension of 10 minutes each.
TERMS AND CONDITION:

1. The particulars specified in the Schedule herein below have been stated to the best of the information of the undersigned, but the
undersigned shall not be answerable for any error, misstatement or omission in this proclamation. In the event of any dispute arising as to the
amount bid, or as to the bidder, the Immovable Property shall at once again be put up to auction subject to the discretion of the Authorised
Officer. 2. The Immovable Property shall not be sold below the Reserve Price. 3. Bid Increment Amount will be: Rs.10,000/- (Rupees Ten
Thousand Only) 4. All the Bids submitted for the purchase of the property shall be accompanied by Earnest Money as mentioned above by
way of a Demand Draft favoring the “TATA CAPITAL HOUSING FINANCE LTD.” Payable at Branch address. The Demand Drafts will be
returned to the unsuccessful bidders after auction. For payment of EMD through NEFT/RTGS/IMPS, kindly contact Authorised Officer. 5. The
highest bidder shall be declared as successful bidder provided always that he/she is legally qualified to bid and provided further that the bid
amount is not less than the reserve price. It shall be in the discretion of the Authorised Officer to decline acceptance of the highest bid when
the price offered appears so clearly inadequate as to make it inadvisable to do so. 6. For reasons recorded, it shall be in the discretion of the
Authorised Officer to adjourn/discontinue the sale. 7. Inspection of the Immovable Property can be done on 19-03-2024 between 11 AM to
5.00 PM. with prior appointment. 8. The person declared as a successful bidder shall, immediately after such declaration, deposit twenty-five
per cent of the amount of purchase money/bid which would include EMD amount to the Authorised Officer within 24Hrs and in default of such
deposit, the property shall forthwith be put to fresh auction/Sale by private treaty. 9. In case the initial deposit is made as above, the balance
amount of the purchase money payable shall be paid by the purchaser to the Authorised Officer on or before the 15th day from the date of
confirmation of the sale of the property, exclusive of such day, or if the 15th day be a Sunday or other holiday, then on the first office day after
the 15th day. 10. In the event of default of any payment within the period mentioned above, the property shall be put to fresh auction/Sale
by private treaty. The deposit including EMD shall stand forfeited by TATA CAPITAL HOUSING FINANCE LTD and the defaulting purchaser
shall lose all claims to the property. 11. Details of any encumbrances, known to the TATA CAPITAL HOUSING FINANCE LTD, to which the
property is liable: as per table above. The Intending Bidder is advised to make their own independent inquiries regarding encumbrances
on the property including statutory liabilities arears of property tax, electricity etc. 12. For any other details or for procedure online training
on e-auction the prospective bidders may contact the Service Provider, M/s. 4Closure, Block No.605 A, 6th Floor, Maitrivanam Commercial
Complex, Ameerpet, Hyderabad — 500038 through its coordinators Mr Arijit Kumar Das, 8142000725, 8142000066, 8142000062 Email
- arijit@bankauctions.in and Email ; info@bankauctions.in or Manish Bansal, Email id Manish.Bansal@tatacapital.com Authorised Officer
Mobile No 8588983696. Please send your query on WhatsApp Number — 9999078669 13. TDS of 1% will be applicable and payable by
the highest bidder over the highest declared bid amount. The payment needs to be deposited by highest bidder in the PAN of the owner/
borrower(s) and the copy of the challan shall be submitted to our company. 14. Please refer to the below link provided in secured creditor’s

PUBLIC NOTIGE FOR SALE

DID

Bl BANK

O

APPENDIX IV-A {See proviso to Rule 8{6))™

IDBI Bank Ltd. Retail Recovery, IDBI House
: 1° Flaor, Driyaneshwar Paduka Chows, F.C. Road
GIN ; LES190MHZ00SG011 43838 5|_'Ii'|l“E|ji Magar, Pune-4 11004,

S e mer s s

E-auction Zale Motice for Sale of Immewable Assets under the Securiisation and Reconstnaction
of Financial Assals and Enforcemant of Sacurity Intéresl Acl, 2002 read with prowisa 1o Rula BiE)
of the Sacurity Interest (Enforcement) Rules, 2002, Notios is herely given to the public in general
and n particular ba Barrawens) and Guaraniors) {hat thea balow descrived immovable praperty
mortgagedicharged 1o the Sacured Creditar, the physical possession of whach has besn taken by
the Aulharised Officer of IDBI Bank Lid_, Secured Credilor, will be s0ld on "as is where is™ | as
Is what is” and "whatever there i~ and "without recourse” on 27.00.2024. The resare

financialexp.epapr.in

For dateiled terns and conditions of the sele, please refer fo fhe link provided in

cautioned not fo daal with the cancamed propa iy and any deabngs with the said praperty will be subjac! in
thie charge of (D81 BANK LIMITED for an amaunt mentidned besow, The bormoswer's stlenton [s inyiled o

The Reserve Price and the Eamest Money Deposit is mentioned below. Notice is hereby given that, in the absence of any postponement/ |———385399 T M. Ramesh Pandurang] Rs. Z597909)- (Rupees Twenty Five Laki|  Rs. RS. Physical werw hiankeaucbomaizard com and IDBI Bank's wabsite | e, ww idbibank in Bid documents will
discontinuance of the sale, the said secured asset / property shall be sold by E- Auction at 2.00 P.M. on the said 27-03-2024. The sealed & Suryavanshi Ninety One Thousand Nine Hundred Nine| 36,84,000/- 3.68.400/- ba available from 26.02.2024, Far any clarification, (he interested parties may contact Mr
envelope containing Demand Draft of EMD for participating in E- Auction shall be submitted to the Authorised Officer of the TCHFL on or 10674172 Only) is due and payable by you under (I’?ur;ees (,Ru’pees Abhished-DGM [Contact-9839635348), Mrs. Monika Mavi-AGM (Contact-S520824535) & Mr
before 26-03-2024 till 5.00 PM. at Branch address TATA CAPITAL HOUSING FINANCE LIMITED, ABIL, 1st Floor Avaanti Residency, & TCHIN Mrs. Anita Ramesh | Agreement no. 10386399 and an amount Thirty Three Lakh Akash Saxena-Manager {Conact-TEI0E52000)

i i - . : ' : : L . FICER
Abhinav Chowk, Tilak Road, Pune - 411030. , o o - , _ 0639000 Suryawanshi | of Rs. 826280/- (Rupees Eight Lakh Twenty| ~ Six Lakh |  Sixty Eight Date: 26.02.2024 “Lgfsﬁgﬁf{“ﬁ &
The sale of the Secured Asset/ Inmovable Property will be on “as is where condition is” as per brief particulars described herein below ; 100137573 Six Thousand Two Hundred Eighty Only)is| Eighty Four |  Thousand Place: Pune n U8

Sr| LoanAlc. | Name Of Borrower(S) - Amount as per Demand Notice ™ [Reserve Price]| Earnest | Type of | due and payable by you under Agreementl  Thousand | Four Hundred
No No | Co-Borrower(S) Money possession no. TCHIN0639000100137573 and an Only) Only)
Legal Heir(S) / Legal amount of Rs. 474338/- (Rupees Four Lakh x A
Representative/ Seventy Four Thousand Three Hundred [@ IDBI BANK IH?EE! Fﬁ;ﬁ Eﬂfmfhﬁ' ,:F':;'d’fk‘?gi,lﬂ? POSSESSION
Guarantor(S) Thirty Eight Only) is due and payable by you CIN - LE5190MHZ0D4G0M48E38 F-C. Road, Shivap Wagar, Pune-211004. NOTICE
- - under Agreement no. 10674172 totalling to The Autharised Cfficar of IDBI Bank Limited, under the Securitaaton and Recansinieton of Financeat
1.7 9307397 . Mr. PraShS[?t - - EsthJI?f;eSml o Th i 5'250-00/_ l}; 9’05’6,\?_01 Physical Rs. 3892527/- (Rupees Thirty Eight Lakh Assets and Enfarcemant of Sacurfy Interest Act. 2002 {54 of 2002) & in exercise of he powsrs cordamad
ajananrao Dhage. | (Rupees Fifty Eight Lakh Seventy Thousan ,90, (Rupees Nine Ni : under Sacton 13]12) read with Rule 3 of Securtty Interest [Erdancement) Rules, 2002 Published Demand
Mrs. Sonal Shrikant Six Hundred Seventy Eight Only) (Rupees | Lakh Five inety Two Thousand Five Hundred Twenty Netice: dated mentioned bekw, under Seclion 13(7) of Ihe sad Arl, caling upon the concemid
Dhage (Legal Heirs | - Ninety Lakh | = Thousand Seven Only) oy o e ate o T o) R e Cuncamoad BorTaWers pavee ed 1a epve Uha shid e
Of Late Mr. Shrikant G 28-02-2023 Fifty Six Six Hundred amount, Accordingly. Hon’ble District Magisirate, Pune have issued order bearing Mo
Dhage) Thousand Only) | 16-12-2022 TR R HIRI2ZB31 2022 dated - 181172022 %o Colleckor or Deputy Colleciar, Shing, Pune fa fake the
Master. Shrinika Only) Description of the Inmovable Property: All that consisting or Flat No. 10/ admeasuring 354.88 Sq. Ft. 1.e. 32.97 Sq. Mirs. (Carpet Physical Pessession under SARFAES! Rule 14 of balow mentioned meelgaged propety. The Tahsiidar
Shrikant Dhage area) + enclosed balcony admeasuring 50.16 Sq. Ft. i.e. 4.66 Sq. Mtrs. and terrace admeasuring 90.74 Sq. Ft. i.e. 8.43 Sq. Mtrs. on affice Shirur Issued order beaiing No, & THIRAMITHARGTI2023 dated 12012024 for taking
(Legal Heirs Of Late the First Floor and common parking space, in the Building No. ‘M’ in the project known as “Tanish Orchid”, constructed on land bearing "':Eﬁ“’l‘gf’?fgq ;ﬂ'ﬁﬂﬁ :I_ﬂ JFEF@;?ETL LI;E M‘Rﬁfg' lﬁﬁeﬁlﬂhﬂ:ﬂnﬁ "*513 mli g’ﬁ;la'-‘-il‘ Eﬁ
Mr. Shrikant G Dhage) S. No. 491/1 (Old S. No. 971/1), S. No. 491/2 (Old S. No. 971/2), S. No. 491/3 (OId S. No. 971/3), S. No. 491/4 (Old S. No. 971/4),  die Pos pratection. The Physical Passassion of the said morigagad property was taken as par
fhe detals given betow. The concermed Bomowens in garcidar and [ public in general are bty

Our Concern Land Area as per 7/12 TH Extract is 2000 Sq. Fts. And Regularized Area as per Gunthewari Certificate i.e. Regularized| | 8- | TCHHL | Mr. Ghanshyam Ashok | 12,96,510/- (Rupees Twelve Lakhs Ninety Rs. Rs. Physical suin-sechion (B of seclion 13 of e Act, in nespect of ime available o redeem Ihe secuned assels
Land area 185.80 Sq. Mtrs. as per Gunthewari Certificate bearing No. 0008001 Dated 15/10/2003, out of the said land which is situated 0279000 Satale Six Thousand Five Hundred and Ten Only) is|  19,89,900/- |  1,98,990/- Name of the Berowers| Dateol | popg o Descrigtion of immovable property
at Village Mundhwa, Taluka Haveli, District Pune which is within the local limits of Pune Municipal Corporation, and within the Jurisdiction 100071528 ] due and payable by you under Agreementno,  (Rupees (Rupees g i wm'ﬂ w Possession ' - :
of Sub Registrar Haveli, Pune. Schedule - B : All that piece and parcel of the Property bearing a R.C.C. Construction Residential & TCHHL | Mrs. Ujwala Ghansham| TCHHL0279000100071528 and an amount  Nineteen One Lakh _ - Fi— ,
Premises i.e. Totally land Area about 2000 Sq. Fts. / 185.80 Sq. Mtrs. and a R.C.C. Construction premises Totally area about 104 Sq. 0279000 Satale of Rs. 2,49,741/- (Rupees Two Lakhs Fortyl  Lakh Ninety Eight E.T.aiﬁ;?f‘é“ Ashak L%txgg; Eﬁﬂﬁf -;lm mcf:rua ﬁhflffﬁv'ﬁ“ﬂ’.]"i'lﬂ'-s'"?n'-‘:f:'e’c;
Mtrs. consisting of One Hall, Three Bedrooms, Kitchen, Toilet, Bathroom, Constructed upon the said Land Area as per 7/12 TH Extract 100075552 Nine Thousand Seventy Hundred and Forty| - Eighty Nine | Thousand (Bomrower) & e O P e412208, Adr, BUM-UP SreaETE 5 SLR.
is Area Admeasuring about i.e. 2000 Sq. Fts. / 185.80 Sq. Mtrs. and i.e. Regularized Area as per Gunthewari Certificate i.e. Regularized & TCHIN One Only) is due and payable by you under|  Thousand | Nine Hundred &mt: Poumima CametareadB7 Sq.. & Temace Carpetarn 41
Land area 185.80 Sq. Mtrs. and Regularized construction Area 104.00 Sq. Mitrs. as per Gunthewari Certificate bearing No. 0008001 0279000 Agreement no. TCHHL0279000100075552. Nine Hundred| Ninety Only) Bandu Channe | Sg.ft. within the limis of Gram Panchayat
Dated 15/10/2003, situated at Village Mundhwa, property bearing and included in Zone / Division No. 31/471, bearing Survey No. 92, 100076297 and an amount of Rs. 57,345/ (Rupees Fifty) ~ Only) {Ca-Bomower), Shikrapur, Panchayat Samii, Shirur, Zilla
Hissa No. 20/2, bearing Corresponding CTS No. 1161 to 1177 Totally Our Concern Land Area as per 7/12 TH Extract is 2000 Sg. Fts. And Seven Thousand Three Hundred and Forty Laan Alt No. Parishard, Pune.
Regularized Area as per Gunthewari Certificate i.e. Regularized Land Area 185.80 Sq. Mitrs. as per Gunthewari Certificate No. 0008001 Five Only) is due and payable by you under| (S22675100008910
Dated 15/10/2003, out of the said land which is situated at Village Mundhwa, Taluka Haveli, District Pune which is within the local limits Agreement no. TCHIN0279000100076297. Do
of Pune Municipal Corporation, and within the Jurisdiction of Sub Registrar Haveli, Pune. 'él?-t tOtaHIEQKhtO BI"; 16,Q|_3H596/' d(RUFPGS . B = = = — I
: ixteen Lakhs Three Thousand Five *Also § Marigagor [ {allr i 5y
2. [ 9844139 | Mr. Dattatray Sapkal “Rs. 18,21,454- Rs. Rs. Physical Hundred and Ninety Six Only) ok bl ol el b el e et i el
(Rupees  Eighteen Lakh _ Twenty One| 20,37,000/- 2,03700- { (| TS cortact us in fime, ie. within 30 days of possassion date, requasting the same. Any claim regarding any
Thousand Four Hundred Fifty Four Only) (Rupees (Rupees Two 06-05-2023 Ipssidarmage of these articeswil nal ba vald thereafiar” i
----------------- Twenty Lakh | Lakh Thr Place:- Fune g
17-11-2022 Thi?ty)ée\a/len ?housan?ie Description of the Inmovable Property: All that piece and parcel of Residential premises bearing Flat / Unit No. 503, admeasuring Dato:- 26.02.2024 Authorized Officer
Thousand Seven carpet area admeasuring 34.10 Sq. Mtrs. along with exclusive right to use adjacent open terrace admeasuring about 4.62 Sq. Mirs.,
Only) Hundred Only) Enclosed Balcony area of about 2.77 Sq. Mtrs. on the Fifth Floor of the project “Pristine Aakanksha” situated on land bearing Gat
No. 2 admeasuring about 49 Are having assessment at Rs.0.75 Ps. Situated at Mouje Bakori, Taluka Haveli, District Pune, within the

Liabiliey klermification Mo al
|| iporise: chebror

5. | Ackdress of the mdpeered offios and
principal office if any of corponrie

| | 85 lkguidakor -
9. | Address and emal of the Eouidater,
| B8 regigteses] with the Board

10| Ackinisss amd ermad b b used for
comespondence with the Fquidaion

111 Last date for submikssion of claims

PUEBLIC ANNOUNCEMENT
[Ragulsdicon 12 af the nsohency and Bamdruptcy Board & nafa
{Liqubdation Process) Beguladions, S016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s MAHARASHTRA AYURVED CENTER PRIVATE LIMITED

55, dradhana, Flak o, 1, Amahi Color: Pashan MNda
R, Berandban Khund, Puni, Mabarashina,

| | diebhor |, 411021
5. | Derte of deeure of Ireokhency 2202202
Resoiution Process

| + | Liquidation commencament date of | 227022024

| | coporste deblor | §0mder recesved on 2400022004
2. | Name and regsirsbion number af Wir. Azhol bAES
the irsakvency prolessional acting, Rag Mo

| B IPA00LPPO2549/2021-2002/ 13889
Ardress: 5158, B Wing, Express Zone Mall,
Weastern Expreas. Fighweny Goregaon East,

WMurmbai Suburban, Maharashirs, 400063
Errail; sshobemfla 202 08amailoom

| Ackdress: 5138, B Wing, Express Zone Mall, Westen
Express Higheery Goregaon East, Mumbai Suburban
WMahamshira 400063
Ervai: maopl dnpEsmail com

23030024

rmentioned against itam ko 10,

Hotice s I':erel.'-]- Erarn that the Maticnal Comps ny Law Tritninal, Mumbai Banch has ardenad
the commencamant of liquidgation of tha BYs Maharashtra Ayurved Cartar Private Limitad on
E2000E 2024 (QOrer recaived on 24/ 027 20524,
Thestakeholders of M5 Maharashira Avoeved Center Priviste Limited asre bereby called upan
1o submit their ciaims with proof an or before 23/03,/3024, tothe liguidator 8t the address

The financial creditors shall submat thair claims with proof by electronic maans only, A othar
creditors may submit the claims with the procfin person, by past or by slectronic means,

Submission of false or misleading proof of claims shall attract penalties,

5. | 9568145 Mr. Dadul Shrikant | Rs. 9,86,259/- (R Nine Lakh Eight Rs. Rs. Physical :
: ?)hu |” an S-s Thousand T( ulrileesd dlrl]fﬂ ?\l' Cl)g | Y 1 208000,_ 112 (smo,_ YSICL 1 website http://surl.lilqgxvo for the above details. 15. Kindly also visit the link: https://www.tatacapital.com/property-disposal.html In Case a stakenolder #oas not submit Its claims during the liquidation process, tha clasms
uma ix Thousand Two Hundred Fifty Nine Only) &, )14, Pl Note - TCHFL h t q broker/ t apart from th tioned auctioni fner fi le/auction of thi t submitted by such a stakehalder during the corporate msolvency resclution procoss wnder
................. (Rupees Eleven| (Rupees One ease Note " as not engaged any r_o er/agent apa er e. mentione aup loning pa ner_ or .Sae auction of this property. the Insnheney and Bankrupticy Baard of India (Insohency Resolution Pracess for Conparibe
Mrs. Vidhya Dadul 11-05-2017 Lakh Twenty | Lakh Twelve Interested parties should only contact the undersigned or the Authorised officer for all queries and enquiry in this matter. Sd/- Parsars) Aegulations, 2016, shall be deemed b be submitted undar section &
Dhumal Thousand Thousand Place: Pune Authorised Officer g e o Mr. ASHON MITTAL
Only) Only) Date : 26-02:2024 Tata Capital Housing Finance Ltd| | P1ace : MUMBA! /2. Miaharashtra Ayurved Center Pyt Ltd

Reg. No: IBEI/IPA-001,/1P-P-02549,/2021-2022,/13889
AFA No: AAL/13885,02,/051124,/ 106248 valld till 05,/11/2024

Pune



